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SeWnI' up 01 CaaJaew Boar. 

2214. SHRI B. K. NAIR: Will the 
Minister of COMMERCE be pleased 
to state: 

(a) whether strong recommendation. 
and earnest plans have been received 
by Government from the Cashew Deve-
lopment DIrectorate and other organi ... 
sation, for settidg up a Cashew Eo:u:d 
on the lines C'f the other commodity 
Boards fOr encouraging and aborting 
the coordinated development of the 
Cashew Planting Industry throughout 
the country; and 

(b) it so, Government's reacfJ.oo 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI 
z. R. ANSARI): (a) Yes, Sir . 

(b) Flnal decision has not yet been 
taken . 

Export Dut,. on cotton 

2215. SHRI MOTIBHAI R. CHAU-
DHARY: WIll the Minister of FIN-
ANCE be pleased to state whether 
the export duty on cotton is proposed 
to be abolished Or reduced in view 
of the fact that the export duty on 
cotton hinders its export and fanners 
do not get reasonable prices therefor? 

THE MINISTER OF FINANCE 
(SaRI R. VENKATARAKAN): N~ 

Sir. No such decision has been taken 
so far. 




